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o.H I- 22 tto17
Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri litu Mani Barman,
District & Sessions Judge,
Goalpara.

ll"
Dated Guwahati, the l4 November, 2024

Casual leave.

Letter No. DJGl5t64 Dated 11.11.2024.

Yours faithfully,

A

From

To,

Sub:-

Ref:-

Sir,

Copy to:

s4-

With reference to the above, I am directed to inform you that you have beengranted cirsuar reave on 16.]-1.20.24, at own oost, arong with station reavepermission, with the officiar vehicre, from the evening oJ t4,rr.zo24ti[ the morningof 18.11.2024. The Addr. District & sessions Judge, Goarpara, and in his absence, the chiefJudicial Magistrate, Goarpara, and in his absence, the i/c chief Judiciar Magistrate, Goarparashall remain rn charge of your Court and Office during your absence.
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The Project Manager, Gauhati High Court
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